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HON'BLE VIKAS BUDHWAR, J.

1. Sri Rishabh Kesarwani holding brief of Ms. Atipriya Gautam, learned 

counsel for the writ petitioner has made a statement at Bar that the writ 

petition has rendered infructuous and the same be dismissed as such.

2. The writ petition is dismissed as having become infructuous.

February 10, 2026
N.S.Rathour
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